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Introduction of Inter-Services Organisations (Command, Control and Discipline) Bill,
2023

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN THE
MINISTRY OF TOURISM (ADV. AJAY BHATT): Sir, on behalf of Shri Rajnath Singh, I beg to
move for leave to introduce a Bill to empower the Commander-in-Chief or the Officer-in-
Command of Inter-services Organisations in respect of service personnel who are subject to
the Air Force Act, 1950, the Army Act, 1950 and the Navy Act, 1957, who are serving under
or attached to his command, for the maintenance of discipline and proper discharge of their
duties, and for matters connected therewith or incidental thereto. ? (Interruptions)
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ADV. AJAY BHATT: Sir, I introduce the Bill.
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